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Bhatia, Shn R.l. (Amrltur) 
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Diwathe, Shri Namdeo Harbaji (Chimur) 

4 



5 PHAlGUNA 6. 1923 (Saka) 

Dome, Or. Ram Chandra (Birbhum) 

Oudi, Shn Rameshwar (Bikaner) 
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Jlg<wnagl, Shn Rnmesh C, (Chikkodi) 

Jos Shfl A.C, (Tnchur) 
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Khanna, Shri Vinod (Gurdaspur) 

Khunte, Shri P.R. (Sarangarh) 

Khurana, Shri Madan Lal (Delhi Sadar) 
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Krishnadas. Shri N,N. (Palghat) 
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8 



9 

Mahte, Shrimati Abha (Jamshedpur) 
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Ola. Shri Sis Ram (Jhunjhunu) 
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Rizwan Zahir, Shri (Balrampur) 
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Sankeahwar. Shri Viiay (Dharwad North) 
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The Lok Sabha met at Twenty four minutes past 
Thirteen of the Clock 

[MR. SPEAKER in the Chai~ 

NATIONAL ANTHEM 

(The National Anthem was played.) 

13.25 hrs. 

PRESIDENT'S ADDRESS· 

[English] 

SECRETARY-GENERAL : Sir, I beg to lay on the 
Table a copy of the President's Address·· to both Houses 
of Parliament assembled together on the 25th February, 
2002. 

Honourable Members, 

" gives me great pleasure to welcome you to this first 
session of Parliament In 2002. My best wishes are with 
you for the successful completIOn of the heavy budgetary 
and legislative business ahead. 

As we begin this seSSion, most of the results 01 the 
elecllons to the Legislative Assemblies of four States -
Uttar Pradesh, Punjab, Manipur and Uttaranchal - have 
come In. I jOin you in congratulating the newly elected 
legislators. Our Special felicitations go to the people of 
Uttaranchal, who have elected their Vidhan Sabha for the 
first time after the formation of their State. I also welcome 
the newly elected Members of the Lok Sabha, consequent 
to the bye-elections in some constituencies. 

ThiS IS the first session of Parliament after the 
unprecedented terrorist attack on this Temple of India's 
Democracy on December 13 last year. It was an audaciOUS 
challenge to our sovereignty. It was an aasau" on our 
national honour. It was a diabolical plot to carry out large-

·The President delivered the Address in English. 
··Also placed in Library, See No. LT-4893 

scale annihilation of the leaders of different political parlles 
and peoples' representatives. Had the plol succeeded. il 
would have resu"ed in a catastrophe 01 unthinkable 
proportions. Nine brave souls sacrificed their lives to defand 
our Parliament and its members. We pay our gralelul 
homage to these martyrs. 

What happened on December 13 was the nadir 01 
a long hst of reprehensible acts In a twenty-year long 
campaign of cross-border terrorism against India It 
strengthened our resolve to deal decIsively and conclUSively 
with this challenge. The investigation Into this conspiracy 
has clearly revealed the hand of terrOrist organiZations, 
which have for long operated from Pakistani soil with the 
support of the ruling establishment of that country. " is now 
also established that these terror outfits are closely aligned 
through Ideology, inspirallon, resources, and logisllcs to 
those who carned out the terrorist attacks against the 
United States on September 11, 2001. 

My Government has made it absolutely clear that India 
is determined to end cross-border terrorism by aI/ the 
means al our command. The brave lswans and officers 01 
our armed forces have been lully mobilized on our western 
borders and have maintained vigil despite difficult 
conditions. The necessary level of military strength snd 
preparedness wUl be maintained to deter any aggression 
On a parallel track, we have taken several diplomallc and 
political measures again Pakistan. We have also intensified 
our efforts to increase awareness among the Governments 
and the peoples 01 the world on our ,ust struggle agQlnst 
cross·border terrorism. We have emphaSized that torrorlsm 
cannot be condemned somewhere and condoned elsewhere. 
The fight against terrorism has to be global and 
comprehensive. It should tlprget not only the terronst, but 
also those who sponsor, finance, support or sheller them 
Several Members 01 Parliament, belonging to different 
po~tic81 parlles. have travelled to various capitals of the 
world in recent weeks a8 a part of this exercise. There 
IS lar greater appr8Clalton and support abroad for India's 
position than ever before. An illustration of lhis IS our 
success in persuading the United Arab Emirates 10 
hand over a key accused 10 the recent terrorist attack .n 
Kolkata. 

The entire nation .8 united in this decisive phase of 
the battle against terrorism. The complete con.ensus 
among political parties on thIS issue ha. onc. again 
demonstrated the maturity and greatness of our democracy. 
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We keep hearing calls of resumption of dialogue with 
PClklslan. Terrorism and dialogue cannot go together 
Hocent history IS witness to the fact that, whereas India 
has always been ready for meaningful and frUitful talks with 
Pakistan, It IS Pakistan that has ensured ihelr failure with 
Its acts of betrayal India IS prepared to resume the dialogue 
process with Pakistan. provided Islamabad satisfies us that 
It has Indeed taken effective steps to end the training, 
eqUipPing and financing of the terrorists and stop their 
InfillratlOn Into Jammu and Kashmir and other parts of India. 
We <1150 domand that Islamabad hand over to us the twenty 
terrorists who have committed grave crimes in India and 
who conhnuo to receive shelter In Pakistan. Posilive action 
by ISlamabad on these demands IS the test 01 its Sincerity 
10 enel ItS hostility 09,1IOst India and to pave the way for 
disclissing all the outstanding issues, including that of 
Jammu c:md Kashmir, in a peaceful manner, through 
bilateral dialogue. 

The Government hall a clear strategy to deal with the 
Internal situation \fl Jammu and Kashmir. First, to counter 
1~le tcrrollsts with a firm hand. In thiS, our security lorces 
have alroady recorded demonstrable successes. We shall 
Iriumph In our mission to root out terrorism from Jammu 
and Kashmir in the same way that we did in Punjab In 

the last decade Let no one have any doubts about it. The 
second objective in our strategy is to support faster 
economic development of all the three regions of the State, 
especially to create employment for the youth. Thirdly, we 
are prepared to talk with any group of people within the 
State who eschew the path of violence and who may have 
legitimate grievances. 

The people of Jammu and Kashmir will elect a new 
Legislative Assembly later this year, through free and fair 
elocllons. No doubt, we have to be vigilant against those 
who have no faith in democracy and have shown their 
Willingness to go to any length to subvert the manlfostation 
of poople's aspirations. I am confident that the forthcoming 
elections will help the return of peace and normalcy, and 
accelerate the process of atl-round development of Jammu 
and Kashmir, 

Tho Government attaches the highest priority to 
national secuflly. Based on the recommendations of the 
Group of Ministers, which comprehenSively reviewed our 
National Security systems, far-reaching reforms arc being 
carried out in the higher defence management, leading to 
closer coordination between the three services of the 
Armed Forces and integration of military and ciVilian 

defel'lce structures. A separate Defence Procurement Board 
has been set up to speed up defence purchases, make 
them more responsive to needs of the Armed Forces, and 
to bring greater transparency in procurement. 

I Congratulate our defence scientists and engineers for 
the successful test of the Agni missile last month. Coupled 
With other missiles, which we have already tested, this will 
strengthen India's defence against any military adventures 
aimed at us. 

In our continuing quest for self-reliance, the manufacture 
of many types of defence equipment has been opened up 
to the private sector, so that our national security can 
benefit from the impressive capabilities developed in 
recent decades by private Indian companies, They may now 
apply for licenses to set up defence industries, and to 
establish collaborations with public-sector defence under-
takings. Such companies can also have foreign direct 
investment of up to 26 percent of the equity. This will 
impart a new vigour to indigenous defence production and 
exports. 

Internal security has now become an integral part of 
national security. The Union Government, in close 
cooperation with State Governments, has been taking 
necessary steps to strengthen internal security throughout 
the country. Today terrorism and organised crime pose the 
most serious threat to internal security. They also endanger 
our external security and our nallonal unity because of their 
well-known links to the network of anti-India torces in our 
neighbourhood The Government therefore thought it 
necessary to put in place a federal law to deal effectively 
and expedillously with terrorist offences. In this exercise, 
it was also guided by similar laws already in place in some 
States or being considered in others. Accordingly, the 
Prevention of Terrorism Ordinance 2001 was promulgated 
on October 24, 2001. Since Parliament could not pass the 
Bill to replace it, this ordinance had to be re-promulgated. 
While doing so, the Government took care to seek 
suggestions from various political parties and made 
suitabte modifications. 

Maintenance of communal harmony and adherence to 
the secular ideats of our Constitution are the bedrock of 
our national ethos. I wish to record with much satisfaction 
that, in keeping with the trend in recent years, there have 
been relatively fewer incidents of communal violence in 
2001. However, the GovernmentooWili continue to maintain 
vigil against those who try to foment communal trouble. 
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Towards this end, it has banned some fundamentalist 
organlzallons for their anti-nallonal acllvities. I appeal to 
Iho people and to all political and non· political organlzallons 
to do everything they can to forlify peace and amity in our 
multi-religious society and. thereby, further strengthen the 
bonds of naltonal unity. 

The Ayodhya dispute is one of the contentious issues 
before the Nation. Its amicable and speedy resolution is 
crucial for communal harmony and nalional integration. The 
Government is firmly of the view that this dispute can be 
resolved, either through mutual agreement among all the 
parties concerned, or through a verdICt of the judiciary. To 
faCilitate a resolution of this dispute, an Ayodhya Cell has 
boen recently created In the Cabinet Secretariat. The 
Government of India, being the statutory receiver, is 
duty bound to maintain the status quo at the disputed 
site In Ayodhya. It will also ensure that all necessary 
measures Will be taken to ensure the preservation of law 
and order. 

Peace, security and development in the North East 
continue to receive my Government's focussed allenlton. 
Militancy and extremism are the chief obstacles to 
tranquility, prosperity and welfare in the region. The 
miSChievous hand of anti-India forces in the neighbourhood 
is clearly at work behind many of these extremist groups. 
The Government will ideal firmly with those who have taken 
to the path of violence. However, II is ready to hold talks 
With all those who reject the culture of the gun. 
Simultaneously, It will continue to respond sensitively to the 
grievances of the people in this multi·ethnlc region. For the 
first lime, a special Ministry for the Development of the 
North Eastern Region has been set up. The North Eastern 
Council has been strengthened. Tardy implementation of 
various developmental projects, for which large sums have 
been set aside, has long been the bane of the North East. 
The new Ministry has begun to reverse this state of affails. 
I urge all the State Governments in the region to fully 
cooperate in this endeavour. 

The peace process in Nagaland has been streng· 
thened with the satisfactory progress of talks With variOUS 

militant groups. What is espeCially heartening In the tast 
one year is that th~ people of Nagaland have come out 
strongly In favour of peace, dialogue, and devetopment, 
often by stagln9 spontaneous mass activities. Mlloram has 
already been reaping the benefits of peace. The 
Government Will fully support the efforts 01 all the othel 
North-Eastern States to emulate their example. 

A healthy economy is vital to secure our tWin objectives 
of nahonal security and all-round development. 1111 

slowdown In the global economy has also affected Il1l.,. 
There was a decline In the rate 01 growth In 2000·2001 
However, the advance estimates for the current year Show 
a plck·up In growth to 5.4 percent. restorig Ind.a to the group 
of the five fastest growmg large economies in the world. 
However, this rate of growth is neither suffiCIent nor 
satisfactory. We need to accelerate a host of reforms to 
enable our economy to reach a Irajectory of growth of 8 
percent and above. ThiS alone can ensure success m our 
objective of doubling per capita Income in the next ten years 
and reducing the number 01 people living below the poverly 
line by haH. RealiZing the urgency of thiS task. the 
Government has constituted a Cabinet Committee on Eco-
nomic Reforms, with the mandate of drawing up faclhtaltng 
and monitoring the implementation of the reform agenda. 

The Tenth Five-Year Plan beginS thiS year The 
Approach Paper to the Plan alms at the stepping up tho 
growth rate of GOP to 8 percent a year over the Plan penod 
2002-2007. It also proposes to establish speCifiC, monttor-
able targets covering economic, SOCial and enVIronmental 
dllTIcnSIOns 01 human devetopment. The attainment of Plan 
targets IS conllngent on our ability \0 signiftcantly Increase 
the Investment rato 111 our economy; slep up the productiVity 
of eXisting capital 86sets; undertake socond generallon 
policy reforms to improve Ihe effiCiency of new Investment; 
and lacilltate and encourage a deepening and broadening 
of reforms In all the States. 

I join all of you In extendll1g hearty congratulations 10 

our kisans who have once again produced a bumper crop. 
The output of foodgrains 1$ prOjected to louch a now high 
of 210 million Ionnes in 2001-2002, from 196 million tonnes 
las\ year. With production of 81 million tonnes of milk dUring 
2000-2001, India continues to be tho world's largost 
producer of dairy prodUCts. We have also made ImpreSSIve 
strides In many other areas of agrtcultural production. 

The Government proposes \0 respond 1o the n(Ow 
situallon WIth several measures to free Indian agtlculture 
from the shackles of the past The Essentral Commodilles 
Act will be modified. Restriclions on Inter-State movement 
of agfK::ultural commodities Will be removed to enable 
farmers to realize beller prices. The sugar Industry. whIch 
has already begun fo benefit from de-licenSing. will also 
be lully decontrolled soon. For the first hme, sugar ITlIIIs 
have been allowed 10 supply ethanol 10 be rTIIxed WIth petrol 
and diesel. up to five percent. This will not only result In 
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savings in our oil imports, but also add to the commercial 
viability of our sugar mills. Above all, the sugarcane farmer 
will be able to gain a higher price. The Government is 
committed to strengthening the cooperative sector by 
enabling it to reap the full benefits of economic reforms. 
Timely and adequate credit is almost as Important as timely 
and adequate water supply in the development of 
agriculture. The Government will take steps to strengthen 
rural credit cooperatives, which provide this critical input 
to klsans at their doorsteps, for the sake of agricultural 
sustainability and farmers' well-being. 

Food security of the poorest of the poor is the first 
priority of our agricultural policy. Accordingly, the allocation 
of foodgrains under Targetted Public Distribution System 
(TPDS) for BPL families, which was Increased from 10 kilos 
per family per month to 20 kilos per family per month from 
April 2000, has been further increased to 25 kilos per 
family per month from July 2001. The Central Issue Price 
of loodgrains for APL families has also been reduced to 
about 8eventy percent 01 the economic cost. In addition, 
more than three million tonnes of foodgrains have been 
allotted to eleven States affected by drought or other natural 
calamities, free of cost, since January 2001 lor undertaking 
the Food lor Work programmes. 

Wastage and losses In produclton, transportation and 
distribution continue to be a major bane of the lood 
economy In India. It IS estimated that the harvest and 
post- harvest losses In agricultural commodities are over 
As. 70,000 crore each year. The Government proposes 
to formulate a comprehensive stratogy to check these 
losses. 

India's cattle wealth is one 01 the neglected areas of 
our rural economy. Last year the Government set up a 
"National CommiSSion on Cattle" to review the relevant laws 
relating to protection, preservation, development, well 
belOg, and movement 01 cattle and to ensure improved 
functioning of gaushalas, gausadans and pinjarapoles. The 
recommendations 01 the Commission will be given senous 
considerallon. 

Industrial growth at 2.2 percent in April-November 2001 
is lower than 6 percent achieved in April-November 2000. 
This decline in industrial growth is attributable to various 
factors including external slowdown, the business cycles. 
inherent adjustment lags of corporate restructuring, etc. and 
the consequent decline in both consumer and Investment 
demand. 

Despite the slowdown in certain sectors of our 
economy, its fundamentals continue to be robust. Inflation 
has touched a new low, the lowest in the last two decades. 
Our foreign exchange reserves are at a record level. 
Foreign direct investment has risen. Despite a hardening 
of international prices of petroleum products during the 
course of last year, the country's balance of payments 
situation has remained comfortable. India's exports 
continued to show positive growth. Indeed, the rate of 
growth in the last fiscal year was the highest in the past 
decade. 

India successfully defended her national interests at 
the WTO Ministerial Conference in Doha last year. We 
coordinated with like-minded developing countries to 
highlight various implementation concerns arising from the 
Uruguay Aound Agreements. We also ensured that the 
subsequent round of trade negotiations would address the 
key concerns of the developing world. 

The various policy reforms unveiled by the Government 
in the past few years to improve the economic environment 
and remove infrastructure bottlenecks have begun to show 
results. This is clearly seen in the crucial sector of telecom 
services. I am happy to inform the Honourable Members 
that India now adds one thousand telephoDe lines every 
hour. The number of cellular phone subscribers has 
crossed 5.7 million from a mere 1.2 milliOn in 1999. The 
number of fixed line connections has risen to more than 
36 million from 21 million in 1999. Many more Indians today 
have access to telecom services, including in rural and 
rE'.mote areas. But, unbelievably, they are also paying far 
less than before. The STD rates have fallen by up to 62 
percent. Today, a farmer can make calls to many places 
in his district almost at local call rates. 

A similar achievement is also seen in bringing the 
benefits of information technology to the masses. Internet 
subscribers have grown to nearly four million from a modest 
base of quarter of a million in 1999. The usage of the 
Internet in Indian languages is also steadily increasing. 
Honourable Members can now read on the same day 
several newspapers of their States on the Internet when 
they are In Delhi to attend to Parliamentary business. We 
can therefore claim with legitimate pride that we have 
indeed reduced the Digital Divide to some extent, although 
a long way still needs to be traversed. Driving this process 
of ensuring faster, wider and cheaper digital connectivity 
across the nation is the new Ministry of Communications 
and Information Technology. It has been created by merging 
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the Ministries of Communication and Information Technology 
to respond to the imperative of technological convergence, 
keeping in view the natural synergies between the two 
sectors. 

In spite of a downturn in the global economy, India 
has continued to maintain its dominant place in IT exports. 
From a negligible base ten years ago, our software exports 
now contribute 14 percent of India's total exports. The IT 
software and services industry in India accounts for about 
1.7 percent of India's GOP. We are well on our way to 
achieving our target of software exports of $ 50 billion by 
the year 2008. Other knowledge-based industries like 
biotechnology too are at a take-off stage and their contri-
bution to the economy will only rise in the coming years. 

India's entertainment industry has emerged as a 
leading-edge sector in the knowledge economy. with a huge 
promise for the future. Exports of Indian films have 
practically doubled every year for the last three years. The 
Government is taking several supportive policy initiatives 
to increase the exposure as well as exports of our films 
and music to world markets. This will also enable Indian 
content and service providers to become as sought after 
abroad as our IT professionals are. Our liberalized policies. 
both in television and FM radio. have already resulted in 
increased private investments and more choices for 
consumers. The Government has approved a speCIal 
package for development of broadcasting services in the 
North East. The Government has initiated action to set up 
a world-class National Press Centre. In recognilion of the 
risks run by working journalists, a scheme for journalists' 
welfare has been notified. 

If providing universal "DigItal Connectivity" is one of 
the Government's priorities. the other is to speedily and 
significantly improve physical connectivity all across the 
country. Two specific projects the Government has lauched 
to achieve th,s oblective - and both are among the most 
ambitious infrastructure projects since Independence are 
the National HIghways Development Project and the 
Pradhan Mantri Gram Sadak Yojana. 

With the speedy progress of the National Highway 
Development Project. the Government is promoting road 
development on a massive and unprecedented scale. 
Thirteen thousand kilometres of National Highways are 
being widened to four and six lanes. Of this. 1,800 
kilometres have already been widened. The first phase of 
this project. namely Ihe Golden Ouadrilateial connecting 

the four metros, is progressing almost a year ahead of 
schedule. It is expected to be completed by the end of 
2003. The National Highways Authority of India will spend 
As. 10,000 crore during each of the next two years. This 
first phase alone will generate 19 crore mandays of direct 
employment. In addition, it is gOIng to create a demand 
for 10 million tonnes of cement, 1 mlliion lonne of steel. 
and a very large quantity of road-relaled domestically 
manufactured equipment. Further, the Union Government 
is giving almost As. 1,000 crore a year to States to Improve 
State Highways and Major District Aoads. 

The implementation of the Pradhan Mantr; Gram 
Sadak Vojana has begun in right earnest. In ils first phase. 
construction of all-weather roads to unconnected villages 
with a population of more than 1,000 will be completed 
by 2007. Under this fully Centrally funded scheme. 
proposals amounting to nearly Rs. 7,000 Crore have already 
been sanctioned in all the States and Union Territories. The 
Government proposes to further enhance allocation to this 
scheme through non-budgetary resources. 

A non-Iapsable Special Railway Safety Fund of As. 
17,000 crore has been formed for replacement of Aailway 
assets, especially 10 safety related areas. With the N,nth 
Plan, which comes to an end this year, Indian Railways 
would achieve the target of electrification of 2,300 route 
kilometres. With this, 25.2 percent of the Indian Railways 
network will be electrified, hauling about 63 percent of 
freight and 49 percent of passenger traffic. 

Ministry of ShipPIng, newly created to gIve groater 
focus to this cribcal infrastructure, has been able to achieve 
significant increase in the capacity as well as the effiCIency 
of our major ports. For the lirst tllTle, shIps do not have 
to wait for berthing. The Government will soon announce 
new policy initiatives to encourage Indian-owned shIpping 
companies to compete globally. An Inland Water Transport 
Development Council has been set up. The amendment to 
the relevant Act, which was passed last year, has helped 
to bring about organizational changes in the Inland 
Waterways Authority of India and authorized it to raise 
funds from the market by issue of bonds or debentures. 
These steps will help our country realize the huge potentIal 
for thiS cost-effective and less poHuting mode of bulk 
transport. 

The Indian power sector is at crossroads today. The 
country has 8 persistent peaking shortage of 13 percent 
and energy shortage of 7 percent, coupled with poor quality 
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of supply. low voltage and grid instabIlity. The primary 
rcason for this alarming situation in the power sectot is 
the deteriorating financial health of the State Electricity 
Boards and State Utilitres The yearly losses 01 Ihe State 
Eleclriclty Boards have Increased from Rs. 4,560 crore in 
1992·93 10 Rs. 20,527 crore in 2000-01 This poor financial 
health of Ille State ElectriCity Boards is due 10 various 
factors which mclude large-scale theft of electricity and 
unsustainable cross-subsidy in favour of domestIc and 
agncultural consumers. 

To glV(' further impetus to reforms In the electricity 
sectof. the Government has drafted a new Eleclricity Bill, 
whlrh was introduced In the Parliament last year. The Bill 
would make rnforms mandalory across all States and it 
would bo Incumbent upon the Statcs to set up their own 
Slilte Eleclnclty Hegulatory Commissions. AI Ihe same 
lime. however. the Bill IS flexible and gives freedom to the 
State concerned to adopt its own model of reforms 
dopendtn9 upon Ihe ground realities. 

The dlsmantlln9 of Admmistered Pricing Mechanism 
from Apnl thiS year would result In the gradual emergence 
of a competilive market with minimal intervention, thereby 
hN10llling both the cOllsumers of petroleum products and 
the petroleum Indu~try. The prOVision of subsidies through 
the (iovcrnfTIent budget. Instead of the oil pool account 
mechanism. would be a more transparent mechanism. For 
the first linw. seven blocks of coal bed methane have 
It\contly been awarded to tap non-convenhonal sources ot 
hydrocarbons. Contracts for these are expected to be 
Signed soon. I am happy to announce that the waiting list 
01 OVf'r 1 1 clore LPG connections was entltely liqUidated 
III ~OO 1 OVOf 1,500 LPG distributorships are proposed 
cxcluslvoly for rural areas to Increase the reach 01 LPG 
lor IUlal people 

The texlile soctor plays a crrllcal role in the Indian 
economy. The new textile policy has helped the rndustry 
to prepare It:',(\11 for the challenges of the phasing out 01 
the Mulll-FllHe Agreement In 2005. The Technology 
LJpgradatlon Fund IS helpIng in speedy modernization. 
which IS Crllical tor taclng global competitIon from other 
t(!~t"e prodUCing countries. 

The New Touflsm Policy IS In Ihe process 01 flnahza-
tlon 1\ h~s hCf'11 chscussfld Widely With State Governments. 
the Ilotel Indll~;lry. touII5m and travel operators. And other 
Ci)nc(~rfH'(i l)rlJ"r1l1<1110n~; It ;\lms 10 develop Integrated 
tOll",;m (tlrllits of ",tomaHonal standMds. and leverage 

India's unique attractions. By focusing on public-private 
partnerships to provide infrastructure and tourism services 
and by promoting environmental sustinability and the 
development of heritage sites, this forward-looking policy 
will help Indian tourism become a major catalyst of 
economic growth, employment generation, and earner of 
foreign eXChange. 

The Public sector has played a laudable role in 
enabling our country to achieve the national objective of 
self-reliance. However, the significantly changed economic 
environment that now prevails both in India and globally 
makes it imperative for both the public sector and the 
private sector to become competitive. Learning from our 
experience, especially over the last decade, it is evident 
that disinvestment in public sector enterprises is no longer 
a matter of choice, but an imperative. The prolonged fiscal 
haemorrhage from the majority of these enterprises cannot 
be sustained any longer. The disinvestment policy and the 
transparent procedures adopted for disinvestment have 
now been widely accepted and the shift in emphasis from 
disinvestment of minority shares to strategic sale, has 
yielded excellent results. The Government has taken two 
malor initiatives to improve the safety ne.t fa! the workers 
of PSUs. The first, enhanced VRS benefits in those PSUs 
where wage revision had not taken place in 1992 or 1997. 
The second, Increased training opportunities for self-
employment for workers retiring under VRS. 

To ensure productive utilisation of our resources, it is 
not desirable that these remain locked up in unviable, non-
operating units. It would be much better for the units, its 
workers and creditors and the economy in general, if there 
was a system of quick take over of non-viable units. so 
Ihal capital continues to be productively employed. There 
is accordingly, a need to urgently bring about a bankruptcy 
leglslahon. which will allow quick payment of the dues of 
workers and exit of non-Viable firms. 

The removal of Quantitative Restrictions has thrown 
up several challenges and opportunities for the Small Scale 
Sector, bringing global competition to its doorsteps. To 
overcome this challenge of increased competition, the 
sector has to raISe its effiCiency to attain global standards 
In product quality with internationally competitive prices 
The Government IS already implementing many schemes 
to assist this sector. More Will be formulated, if necessary 

Electoral reforms tOf' strengthening our democratic 
system are long overdue. As a part of Ihis endeavour. 
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greater transparency in accounts of political parties and 
incentives for payment by cheque are being put in place. 
The Government has also decided to amend the system 
of elections to the Rajya Sabha by introducing open voting 
and by doing away with requirement of residence in a 
particular State for contesting an election to the RalYa 
Sabha from that State. 

Fast Track Courts are taking up sessions cases 
pending for two years or more and the cases of undertrials 
In jails. At present thera are about two lakh undertrials in 
jails on whose maintenance State Governments spend 
about Rs. 400 crore a year. Presently. Lok Adelats can 
settle disputes only on the basis of compromise or 
settlement between the parties. If the parties do not arrive 
at a settlement or compromise. the case is either returned 
to the court of law or the parties are advised to seek 
remedy in a court of law. To remove the above drawback. 
it has been decided to amend the Act to set up permanent 
Lok Adalats. This will provide compulsory pralitigaffon 
mechanism for conciliation and settlement of cases In 
certain public utility services. 

Honourable Members. this year marks the first Decade 
of Democratic Decentralization through empowerment of 
Panchayatl Raj Institutions. It was ten years ago that this 
august Parliament passed the historic 73rd and 74th 
Amendments to the Constitution The funclloning of these 
grassroots institutions of democracy has improved in many 
parts of the country. Of great significance is the increased 
participation. made pOSSible through affirmative acllon. of 
women representatives and representatives of other 
disadvantaged sections of our SOCiety. However. we must 
in all honesty admit that the spirit of this revolutionary 
Inillative has not yet been fully translated Into genuine 
devolution of adequate administrative and financial powers 
to Panchayall Raj Instltullons. I would like the State 
Governments to self-critically review the gap belween the 
Intent of the Constitution and the reality on the ground 
On Its part. the UtlIon Government has deCided to train 
all elected Panchayat funcllonaries. at all three levels. 
within three years. 

Census 2001 recorded that the population of India was 
1.027 million. The declme If) both mortality and fertility 
dunng the mneties has been lower than the projections and 
the goals set for the NIOth Plan. However. the decadal 
growth dUring 1991-2001 was 21.3 percent declining from 
23.9 pOicent for 1981·91. the sharpest decline since 
Independence More than half of the Increase 10 population 

over the next fifteen years is antiCipated in eight States. 
which are lagging behind in crillcal socio-demographic 
indices. The Govornment has set up an Empowered Action 
Group to address the needs and problems of these States 
exclUSively. 

India took a major step last year to achieve 
universalization of elementary education. I command all of 
you for passing the histone Constitution (93rd Amendment) 
Bill 2001 to make education for a./l children In the age group 
of SIX 10 fourteen years free and compulsory. " is the 
birthright of every Ind,an child to have access not only to 
education. but to good educalion. Accordingly. to emphasize 
and inculcate the culture of quality in the entire education 
sector. we have decided to observe 2002 as the "Year of 
Quality Education". 

The Census 2001 has brought home yet again the 
inCidence of female foeticide. infantIcide. and neo..natal 
mortality. all adverse to the girl child. in several pockets 
of the country. A massive campaign has been launched 
to tackle the situation both by SOCial awareness and 
stringent implementation of the law. The Pre Natal 
Diagnostics Act is being amended to ensure complete 
stoppage 0' sex-determination tests all over the country. 

India has become pollo-froe. except in II few. very small 
pockets. Eradication of polio from these areas is expected 
by the end of thiS year. Learning from the success of the 
anti-polio drive. the Government has Intensifiod mass 
campaigns against other dreaded diseases like tuber-
culosis and HIV/AIDS. The anti-tobacco campaign with be 
further strengthened. 

Poor sanltahon affects the health and hOUSing of a 
majority 0' our people. It has also mado many parts 01 
our Cities and villages look dirty and ugly. The Valmlki 
Ambedkar Awas VOlana was launched last year to 
ameliorate the hOUSing problems of slum dwellers. As a 
sub-component of this new scheme. Ihe Government will 
soon launch a nationwide programme. called "Nlrmal 
Bharat Abhiyan". to build community tOilet complexes in 
large numbers. These Will be maintClfned by communlty-
based organizations of slum dwellers themselves. 

The Indian Board for Wildlife. under the ChairmanshIp 
of the Prime Minister. has recently adopted a landmark 
Wildlife Action Plan. Conservation of wildlife shall be 
declared a national priority. A Forest Commission Will soon 
be set up. State Governments will be asSIsted to strengthen 
the" staff and other reqUIrements for benet upkeep of part<s 
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and zoos and to prevent poaching and illicit trade in animal 
products. 

To provide Social Security benefits to agricultural 
workers, the Government has launched "Krishi Shramik 
Samajik Suraksha Vojana". The scheme, which is being 
Implemented by the Life Insurance Corporation in fifty 
selected districts of the country, envisages to cover one 
million agricultural workers over a span of three years. 

The Ministry 01 Social Justice and Empowerment has 
stepped up implementation of various programmes for the 
welfare of SCheduled Castes, Other Backward Classes, and 
Minorities. More Credit has been made available to the 
Micro-Financing Programme for funding self-help groups. 
Under the National Scheme of Liberation and Rehabilitation 
at Scavengers and their Dependents, Sanitary Marts have 
started functioning in many States. 

The Ministry of Tribal Affairs has now decided to 
expand and modify the Grain Bank Scheme to cover all 
the 114,000 tribal villages in the country. The Government 
will provide a one-time grant of two-quintal foodgrains per 
lamlly along with storage and other costs. 

The successful development flight of the Geo-
synchronous Satellite Launch Vehicle (GSLV) from 
Srihallkota in April last year, IS a significant milestone in 
tho l:""Idian space programme. India is the sixth nation in 
the world to achieve such a capability. The GSLV will be 
operational after another two or three test flights. The INSAT 
system for telecommunications, television broadcasting, 
find meteorology recieved a further boost with the 
successful launch of INSAT-3C last month. 

India's foreign policy has always served as a reliable 
protector and an effective promotor of our vital national 
interests-in security or in development. In the wake of 
the happenings of September 11 and December 13, 
enormous demands were made on our foreign policy 
establishment last year to put across India's point of view 
In the capitals of the world. In addition, a hectic schedule 
of incoming visits by important world leaders enat>led the 
Government 10 share its perspectilles on regional and 
global issues. 

Afghanistan IS a vaued fnend in our neighbourhood, 
a friend with whom we have had cultural, economic, and 
spiritual exchanges dating back to antiquity. We agonized 
with the rest of the Civilized world the destruction by the 
Taliban of the Bamlyan Buddhas. India rejoices al Ihe 

liberation of Afghanistan from the cultches of a fanatical 
and regressive regime that allowed its soil to become a 
breeding ground for jihadi terrorism around the world. The 
establishment of the Afghan Interim Administration on 
December 22, 2001 in Kabul was an important step in 
restoration of peace and stability in Afghanistan, as well 
as in the region. We fully appreciate the enormous task 
that faces that war-ravaged nation in addressing the 
humanitarian and reconstruction needs, and are committed 
to assist the fraternal people of Afghanistan in meeting 
them. We will soon have the pleasure of receiving Chairman 
Hamid Karzai of the Afghanistan Interim Mministration on 
a State Visit to India. 

India and Nepal continue to share traditionally close 
an friendly relations. Nepal has faced unprecedented 
challenges in recent months - first with the unfortunate 
tragedy in the Royal family and then with the continuing-
senseless killings by Maoist insurgents. We have eKtended 
our hand of solidarity and support to the Government and 
the people of Nepal in their efforts to restore normalcy and 
maintain peace and security. 

We continue to enjoy a close relationship of friendship, 
mutual trust and beneficial cooperation with Bhutan. 

India remains committed to strengthening friendly ties 
with Bangladesh in all spheres. To this end, there is a new 
visa regime in place to make travel between the two 
countries easier and for enhancing people-to-people 
contacts. Our economic interaction with Bangladesh has 
diversified in many areas that include services. joint 
ventures in infrastructure development, transport services 
and sharing of riller waters. 

We have also noted with satisfaction the recent efforts 
in Sri Lanka towards ending ethnic violence and achieving 
lasting peace. We remain committed to the sovereignty and 
territorial integrity of Sri Lanka ans support the measures 
to further the peace process. 

It is a matter of deep satisfaction that there has been 
a revival of the SAARC process, beginning with the meeting 
of the Foreign Secretaries in August 2001 in Colombo and 
culminating in the Eleventh Summit of Heads of State and 
Government in Kathmandu in earty January. Steps are 
being taken to deepen and broaden regionat economic 
cooperation. India is committed to progressive tariff 
hberalization towards the goal of a South Asian Free Trade 
Area. 
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India continues to pursue a policy of constructive anC! 
positive engagement with Myanmar. Our Consulate General 
in Mandalay and the Myanmar Consulate General in 
Kolkata will both be reopened shortly. 

The longstanding friendship and strategic partnership 
between India and Russia were further reinforced by 
regular political consultations on regional and international 
issues of mutual concern. These are being further inten-
sified through economic cooperation and diversified 
defence collaboration. A number of important bilateral 
documents were signed during the Prime Minister's visit 
to Russia in November last year. 

Our bilateral relations with China continued to 
gain momentum and diverSify. The recent visit of 
Premier Zhu Rongji of China underlined this process. The 
effort to build trust and understanding continues. With 
Japan, our Global Partnership is being concretized 
around the two main pillers of our economic cooperation 
and our strategic conver-gences. The Joint Declaration 
issued during Prime Minister's visit to Japan in December 
2001 sets out the common perspectives of both our 
countries on important bilateral Issues and global 
challenges. 

Our relations with Southeast Asian countries and with 
ASEAN have been on the upswing in recent years. There 
is a greater realization of the potential for partnership. The 
first India-ASEAN Summit later this year in Cambodia will 
be a significant event for the region. 

India is concerned at the continued escalation of 
violence in the Middle East. which has derailed the peace 
process. The international community's realization is today 
reinforced that no durable peace can be achieved in the 
region without a viable State of Palestine. along side Israel. 
each within secure and recognized borders. We continue 
to be ready to extend all possible assistance to the fraternal 
Palestinian people. 

The political dialogue with Europe was carried forward 
at the highest level during the visits of German Chancellor 
Schroeder. UK Prime Minister Tony Blair and Norwegian 
Prime Minister Jens Stoltenberg to India. The India-
EU Summit held in New Delhi in December 2001 was 
another milestone in our relationship with the European 
Union. The institutionalization of summit level interaction 
recognizes the coalition of interests between India and the 
EU to meet the challenges of the 21st Century. We remain 
committed to intensification of our relations of friendship 

and cooperation with countries 01 Eastern and Central 
Europe. 

Relations with the United States continue to grow 
stronger. The Prime Minister and subsequently other senior 
Cabinet Ministers paid successful ViSitS to that country 
recently. The Government will maintain its policy of broad-
based engagement with the United States in pursuit 01 
mutually beneficial bilateral relatioos and of many common 
goals in Asia and beyond. The terrorist attacks of 
September 11 and December 13 have brought the two 
countries closer in defence of their shared values of 
democracy, freedom and pluralism against forces of terror. 
We will continue to work to further strengthen mutual 
understanding on security Issues and to advance Inter-
national pease and stability. 

Africa continues to occupy a special peace in our 
diplomatic interactions. Our relationship with this important 
continent has strong political foundations based on our 
principled support for decolonization and national liberation 
movements and our strong opposition to apartheid. The 
challenge today is to give even greater economic content 
to this historic relationship taking into account new and 
emerging opportunities. A significant leature of our 
interaction with Africa has been the sustained high 
level of bilateral exchanges. I visited Mauntius in March 
last year as the Chief Guest on their National Day. Other 
bilateral eKchanges hsve taken place and are being 
planned. 

With the countries of Central and South America our 
political and economic relations have been steadily 
eKpanding. 

The High Level Committee on the Indian Diaspore 
constituted in September 2000 presented its Report to the 
Prime Minister on January 8. 2002. The Government has 
accepted the recommendation of the Committee that 9th 
January every year may be celebrated as "Pravssl 
Bharatiya Divas". \I was on this day that Mahatma Gandhi. 
himself a Pravaai Bharatiya in South Afnca for almo.t two 
decades, returned to India in 1915. Up to ten Pravaai 
Bharatiya Samman Awards will be conferred 00 promsnent 
Non-Resident Indians or Pel'5Ons of Indian Origin on 
Pravasi Bharatiya Divas Irom neld year. The Government 
intends to restructure the Persons of Indian Origin Card 
scheme and Significantly reduce the fees for the Carel. 

Honourable Members, the Budget seulon ooglns 
today. Apart from the finanCial agenda relating to the 
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Railway and General Budgets, there IS also heavy 
legislative business awaiting completion In this Session. 
Therp am 3(j bills pending in the lok Sabha and 40 In 

tho Halya Snbha. Four Ordinances need to be replaced 
with Rills. We know thai the work of Parliament. especially 
In the Budget session, will be keenly watched by our people 
whose hopes and aspirations all of you represent. They 
especll1l1y want to see that the invaluable time of India's 
Parliament is best used for completing all sCheduled 
business. 

I Wish you success In your endeavours. 

Jal Hind 

13.26 hr •. 

OBITUARY REFERENCES 

{English} 

MR. SPEAKER : Hon. Members, as we meet today 
atter an interval of about two months, it is my sad duty 
to inform the House of the passing away of eight of our 
former colleagues namely, Shri Uttam Rao Laxmanrao 
Pati!, Shri S.D. Somasundaram, Shri Bhola Manjhi, Shrimati 
Suseela Gopalan, Shri K.TK Tangamani, Shrimati Pramila 
Dandavate, Shri Bhagu Nandu Malvia and Shri Shiv Prasad 
Sahu. 

Shn Unam Rao Laxmanrao Patil was a Member of 
Second and Ninth Lok Sabha from 1957 to 1962 and 1989 
to 1991 representing Dhulia Parliamentary Constituency of 
erslwhlle Bombay State and Erandol Parliamentary 
Constituency 01 Maharashtra. 

Shri PaW was an active parliamentarian. He ably 
served as a Member of the Committee on Private 
Members' Bills and Resoluhons and the Consultative 
Committee, Ministry 01 Agriculture during 1990. 

Shri Patil was also a Member of Maharashtra 
Legislative Council during 1954·55 and from 1966 to 1978 
and Maharashtra Legislative Assembly from 1978 to 1980. 
He was the Leader of OpPOSition from 1966 to 1978 in 
the Maharashtra Legislative Council. He served as a 
Member of the Committee on Subordiante Legislation Irom 
1966 to 1972 an<:! the Committee on the Welfare of 
Scheduled Castes and Scheduled Tribes from 1973 to 1977 
10 the Maharashtra Legislative Council. 

An able administrator, Shri Palil served as the Revenue 
Minister from 1978 to 1980 In the State Government. 

Shn Patit was an advocate by profeSSion. He was 
also an active social and political worker. He worked 
relentlessly for the welfare 01 the weaker secllons of the 
society and took keen interest In flood and drought relicf 
work. 

Shri Patit authored two books. He was also the founder 
editor of Sudarshan weekly. 

A Widely travelled person, Shri Patit was a delegate 
to Commonwealth Parliamentary Association Conference, 
Uganda during 1966. 

Shri Utlam Rao laxmanrao Patil passed away on 
18th November, 2001 a\ Mumbai, Maharashtra at the age 
of 81. 

Shri S.D. Somasundaram was a Member of Fourth: 
Fifth and Sixth Lok Sabha from 1967 to 1978 representing 
Thanjavur Parliamentary Constituency of Tamil Nadu. 

An able parliamentarian, Shri Somasundaram served 
as a Member of the Joint Committee on Salaries and 
Allowances of Members of Parliament during 1971-72, 
Committee on Private Members' Bills and filesolutions 
during 1973-74; House Committee in 1977 and General 
Purposes Committee during 1917-78. 

Shri Somasundaram was also a Member of Tamil Nadu 
Legislative Council from 1978 to 1980 and Legislative 
Assembly from 1980 to 1984 and 1991 to 1996. 

A verteran political leader and able administrator, Shn 
Somasundaram served as a Cabinet Minister in the State 
Government. 

Hailing from an agriculturist family, Shri Somasundaram 
was an active social worker and was associated with 
various social organisations. Shri Somasundaram also took 
keen interest in sports. 

A man of literary bent of mind, Shri Somasundaram 
was the editor of Sarna Nee,i, a Tamil daily. 

Shri S.D. Somasundaram passed away on 61tl 

Uecember, 2001 at Chennai, Tamil Nadu at the age 01 71 
after a brief illness. 

Shri Bhola Manjhi was a Member of Fifth Lok Sabha 
from 1971 to 1977 representing Jamui Pariiamentry 
Constituency of Bihar. 
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Earlier he was a Member of Bihar Legislative Assembly 
from 1957 to 1961. 

Hailing from an agriculturist family. Shri Manjhi was a 
teacher by profession. Popularly known as Guruee. Shri 
Manjhi worked in various schools ot his native state and 
had special interest in the spread of education. 

Shri Manjhi was an active social worker. He organised 
"Khet Mazdoor Union" in 1955 and served as Vice-
President of Bihar Khet Mazdoor Sabha and Secretary of 
Monghyr District Khet Mazdoor Sabha. He worked 
relentlessly for uplift of the agricultural workers. He 
rendered yeoman's service to the cause of farmers. 

Shri Bhola Manjhi passed away on 18'" December. 
2001 at Khairma, Jamui, Bihar at the age of 80. 

Shrimati Suseela Gopalan was a member of Fourth. 
Seventh and Tenth Lok Sabha from 1967 to 1970; 1980 
to 1984 and 1991 to 1996 representing Ambalapuzha, 
Alleppey and Chirayinkil Parliamentary Constituencies of 
Kerala. 

An outstanding parliamentarian, Shrimati Gopalan was 
a member of the Joint Committee of the Houses to examine 
the question of the working of the Dowry Prohibition Act. 
1961 during 1981-82 and played a leading role in the 
enactment of anti-dowry law. She was also a member of 
the Committee on Industry trom 1993 to 1995 and the 
House Committee during 1994-95. She served as a 
member of the General Body of the Central Social Welfare 
Board from 1980 to 1984 and Coir Board during 1984 and 
from 1991 to 1995. 

Shrimati Gopalan was elected as a member of Kerala 
Legislative Assembly during 1965 and 1996. She ably 
served as Minister for Industries and Social Welfare in the 
State Government. 

Shrimati Gopalan was a devoted pOlitical and social 
worker. She actively participated in the Students' struggle 
in 1947 against the then Diwan of Travancore. 

A reputed trade unioniSt. Shrimati Gopalan was 
associated with various social organisations and trade 
umons and occupied the important positions in various 
trade unions. She struggled for thE! rights of the working 
people, particularly for the working women. 

Having a literary bent of mind, Shrimati Gopalan 

translated the book "The Golden Flower· from English to 
Malayalam. 

Shrimati Suseela Gopalan passed away on 19" 
December, 2001 at Thiruvananthapuram, Kerala at the age 
of 72 after a brief Illness. 

Shri K.T.K. Tangemani was a member of Second Lok 
Sabha from 1957 to 1962 representing Madurai 
Parliamentary Constituency of erstwhile Madras State. 

An able parliamentary Shri Tangamanl served as 
member of Business Advisory Committee from 1960 to 
1962. 

A veteran freedom fighter, Shri Tangamanl participated 
in the freedom struggle. 

An advocate by profession, Shri Tangamanl was an 
active social and political worker. He served as the Member, 
Regional Committee, Employees' Provident Fund, Madras 
State. 

Shri Tangamani rose into prominence in public life as 
a trade union leader. He always strove hard for securing 
trade union rights to workers and organising labour 
cooperatives. He was asSOCiated with various organisations 
connected with the welfare of trade unions. 

Shri K.T.K. Tangamani passed away on 26" December, 
2001 at Chennai, Tamil Nadu at the age of 87. 

Shrimati Pramila Dandavate was a member of 
Seventh Lok Sabha from 1980 to 1984 representing 
Bombay North Central Parliamentary Constituency of 
Maharashtra. 

Earlier Shrimali Dandavate was elected to Bombay 
Municipal Corporation trom Dadar Constituency from 1968 
to 1973. 

Shrimati Oandavate was a devoted social and politICal 
worker. She initiated her political career through participation 
in the Samyulda Maharashtra movement in 1956. 

An active member of Lok Sabha, Shrimati Oandavate 
took keen Interest In the proceedings of the Hou8e and 
lost no opportunity to focus the attention of the House 10 
the problems faced by the deprived sections of the 8OC18ty 

particularly the destitute women. She was also a member 
of Joint Committee of the Houses to examine the question 
of the working of the Dowry Prohibition Act, 1961 during 
1981-82. 
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Popularly known as 'Pramilatai', Shrimati Dandavate 
was a vociferous women activist and was associated with 
various woman's organisations including the National 
Commission for Women. She represented International 
Council of Social Democratic Women In the Seminar on 
Adult Education in Ceylon, Sri Lanka in 1971. She was 
a member of South Asian ASSociation for Regional Co-
operation Non-Governmental Organisation team of observers 
during National Elections in Bangladesh in 1996. She also 
organised the Socialist International Women's Conference 
In Delhi 111 1997. 

A person of literary bent of mind, Shrimati Dandavate 
authored a book, namely "Widows, Abandoned and 
Destitute Women in India". 

Shnmati Pramila Dandavate passed away on 1 
January, 2002 at New Delhi at the age of 73 after a brief 
illness. 

Shri Bhagu Nandu Malvia was a member of First 
Lok Sabha from 1952 to 1957 representing Shajapur-
RSJ9arh Parliamentary Constituency of erstwhile Madhya 
Sharat. 

An agriculturist by profession, Shri Malvia was an 
active social and political worker. Shri Malvia took 
keen Interest in the welfare of farmers and worked hard 
for the uplift of weaker sections of the society. He also 
served as District Organiser of Gandhi Harijan Sewa Dal, 
Madhya Bharat and General Secretary of the Balai 
Mahasabha. 

Shri Bhagu Nandu Malvia passed away on 10 January, 
2002 at UjJain, Madhya Pradesh at the age of 81. after 
a brief illness. 

Shrl Shiv Parsad Sahu was 8 member of Seventh and 
Eight Lok Sabho from 1980 to 1989 representing Ranchi 
Parliamentary Constituency of erstwhile Bihar State (now 
in Jharkhand). 

An able parliamentarian, Shri Sahu was a member of 
the Committee on Absence of Members from the Sittings 
of the House during 1984. He also served as Chairman 
of Lohardaga Municipality. 

An agricultUrist and businessman by profeSSion, Shri 
Sahu was an active social and political worker. He worked 
relentlessly for the uplift of Scheduled Caste/Scheduled 
Tribes and other weaker and vulnerable sections of the 
society. 

A trade unionist, Shri Sahu was associated with 
various employees unions in the State in different 
capacities. 

A keen sportsman, Shri Sahu was President of Chhota 
Nagpur Sports Council and Member of Ranchi District 
Sports Committee. 

Shri Shiv Pars ad Sahu passed away on 23 January. 
2002 at Ranchi, Jharkhand at the age of 68, after a brief 
illness. 

We deeply mourn the loss of these friends and I am 
sure the House would join me in conveying our 
condolences to the bereaved families. 

The House may now stand in silence for a short 
while, as a mark of respect to the memory of the departed 
souls. 

13.37 hra. 

13.38 hrs. 

The Members then stood in silence 
for a short while. 

PAPERS LAID ON THE TABLE 

[English] 

MR. SPEAKER : Shri Santosh Gangwar. 

(Interruptions) 

SHRI PRIYA RANJAN DASMUNSI (Raiganj) : Sir. 
there is a decisive mandate against the entire Government. 
Why is he laying the Ordinance 80 far 8S POTO is 
concerned? . . (lnte"uptions) 

[Trans/ation] 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS 
(SHRI SANTOSH KUMAR GANGWAR) : I beg to lay on 
the Table a copy each of the following Ordinances (Hindi 
and English versions) under article 123 (2)(a) of the 
Constitution :-

(1 ) The Institutes of Technology (Amendment) 
Second Ordinance, 2001 (No. 10 of 2001), 
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promulgated by the President on the 30th 
December, 2001. 

[Placed in Library, See No. LT. 4894/2002J 

(2) The Passports (Amendment) Second Ordinance. 
2001 (No. 11 of 2001), promulgated by the 
President on the 30th December, 2001. 

[Placed in Library. See No. LT. 4895/2002] 

(3) The Prevention of Terrorism (Second) Ordinance, 
2001 (No. 12 of 2001). promulgated by the 
President on the 30th December. 2001, together 
with a corrigendum thereto (in Hindi version 
only). 

[Placed in Library. See No. LT. 489612oo2J 

(4) The Central Excise Tariff (Amendment) Ordinance. 
2002 (No. 1 of 2002). promulgated by the 
President on the 10th January. 2002. 

(Placed in Library. See No. LT. 489712002) 

(English) 

MA. SPEAKER : The House stands adjoumed to meet 
tomorrow. the 26 February, 2002 at 11.00 a.m. 

13.39 hra, 

The Lok S.bhs then adjoumed till Eleven 01 
thtt Clock on Tuesday. Fttbrullry 26, 20021 

Phslguns 7, 1923 (5sk8). 
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